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title: Regarding not accepting to the demand of Food Corporation of India depot, Mumbai MD of transferring the permanent employees of the depot.
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The House stands adjourned to meet again at 2.30 p.m.

13.29 hours
The Lok Sabha then adjourned till Thirty Minutes
past Fourteen of the Clock.
14.39 h
The Lok Sabha re-assembled at Thirty-Nine Minutes past Fourteen of the Clock.
(Hon. Deputy Speaker in the Chair)
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